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Gogte Minerals, contamination of Groundwater and potable water, and dumping of the 

mine waste in the Arabian Sea in violation of CRZ norms.  

In Para No. 6 & subsequent paras of the Petition, the Applicant has alleged the 

violation of the certain general and specific conditions of the Environment clearance 

dated 22.4.2010 granted to M/s Gogte Minerals for iron ore mining over 94.706 Ha.  

The allegations of the Applicant mentioned in Application pertaining to violations 

of EC conditions, CRZ issues, and Observations of the Committee is tabulated as follows: 

 

Sr  Condition of the EC   

1 Specific condition no. (i) of the EC,  

“Topsoil shall be stacked properly with adequate protection measures at 

earmarked sites and used for reclamation and rehabilitation of the mined-out 

areas". 

 Allegation of the Applicant Committee Observations 

a Topsoil has not been stacked 

properly within the mining lease 

area and has not been used for 

reclamation and rehabilitation of 

the mined-out areas, but has been 

dumped illegally into the Arabian 

Sea. 

 

The committee noted that the Indian Bureau 

of Mines (IBM) approved the mining plan 

vide letter dated 27.07.2007, wherein it is 

mentioned that there won’t be any 

generation of Topsoil during the Mining 

Activities. Copy of the relevant pages of 

approved mining plan attached as 

Annexure-2  

 

Further, the EIA-EMP report submitted by 

the Respondent no.6 company for grant of 

EC also clearly mentioned that there is no 

topsoil generation/stacking during the 

Mining Activities. Environmental clearance 

for the project has been granted in 2010.  

During the site inspection, it was observed 

that the lease area was found rich in hard 

laterite cover and hence no occurrence of 

Top Soil. And therefore, there are no topsoil 

stacks observed. 

 

b Mining waste material has been 

dumped outside the mining lease 

area and it is evident from the 

letter dated 15.1.2019 of Dy. 

Controller of Mines 

Committee noted the letter dated 15.1.2019 

of the Dy. Controller of Mines addressed to 

M/s Gogte Minerals. Committee noted that 

the said letter mentions a change in 

dumping location and does not mention the 
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dumping outside the lease area. Committee 

during the site inspection observed that 

dumping of the mine waste is within the 

permissible mining lease area of 94.706 Ha. 

The mining lease area is demarcated with 

boundary pillars (with latitude and 

longitude). 
 

C The dumping is still being done by 

the company outside the 

permissible area 
 

During the site inspection, the committee 

did not find fresh dumping of mine waste 

outside the Mining Lease area.  

d The new land has been formed by 

the dumping of the mining waste. 

The new land has been allotted 

survey nos by the District 

Collector, Sindhudurg. A letter 

dated 18.12.1992 of District 

Inspector, Land survey reported 

to District Collector mentions the 

creation of the new land. 

The committee visited the said old dump 

sites formed along the coast. It is noted that 

dumping was done at the site from the year 

1974. During the site inspection, local 

villagers informed that dumping of mine 

waste on the said old dump sites were 

stopped prior to the year 1990. Letter from 

Sarpanch of village Redi attached as 

Annexure-3.  At present, the said dump 

sites bear survey no. 15 & 58. These sites 

are stabilized with plantation.  Presently, old 

dump sites land belongs to the Forest 

Department of Government of Maharashtra. 

Committee during the site inspection 

observed the Board of the Forest 

Department mentioning that survey no. 15 

(village Redi) and survey no. 58 (village 

Kanyal) belong to Forest Department, GoM.  

There was no ongoing dumping observed 

on the said old dump sites. Copy of 

photographs of the display board attached 

as Annexure-4 
 

2. Specific condition no. vi) of the EC: 

“No two pits shall be simultaneously worked. After exhausting the first mine pit 

and before starting mining operations in the next pit, reclamation and plantation 

work in the exhausted pit shall be completed so as to ensure that reclamation, 

forest cover, and vegetation are visible during the first year of mining operations 

in the next pit. This process shall be followed till the last pit is exhausted. 

Adequate rehabilitation of mined pit shall be completed before any new ore body 

is worked” 

986



 Allegation of the Applicant Committee Observations 

a The applicant has alleged the 

violation of the above said EC 

condition and it is evidenced from 

the compliance report dated 

26.5.2018 submitted by 

Respondent No. 6 (Company). 

The Compliance Report of2018 

notes that' out of the four pits 

within the mining lease, one is 

waterlogged, two are temporary 

backfilled, and only one mine is in 

operation. 

Mining activities are carried out in One pit 

only, namely pit no.203. 

The second pit (Mauli Pit over 3.5 ha.) falls 

in the CRZ area and is located at around 1 

km from the ongoing mining operation. The 

said Mauli pit was closed in 1990 and 

currently it is a water reservoir  and water 

from this reservoir is used for irrigation by 

the villagers. The pit was stabilized with 

dense plantation in and around the 

periphery of the pit.  

These pits are mentioned in the Approved 

Mining Plan. Copy of the relevant page from 

the Approved Mining Plan is attached as 

Annexure-5 
 

3 Specific condition no. (vii) of the EC: 

“The ground water quality shall be monitored regularly to check the ingress of 

sea water by having observation wells around the Mining lease area along the 

sea coast”  

Specific condition no. viii) of the EC:  

“Monitoring of surface and ground water quality within 5.0 km of the lease shall 

be regularly conducted and records maintained, and data submitted to the 

regional office of the Ministry regularly. Further monitoring points shall be 

located between the mine and, drainage in the direction of flow of ground water 

and records maintained” 

 Allegation of the Applicant Committee Observations 

a The applicant has alleged that 

there is ground water 

contamination due to mining 

operations as evident from 

scientific analysis done BY THE 

Applicant through Directorate of 

Health Services, Environmental 

and Pollution Wing Goa dated 

3.06.2019, from well situated in 

property bearing survey no. 47 at 

village Kanyal (Redi). A per the 

said analysis, the water sample 

does not conform to the standards 

prescribed for drinking water 

Committee noted that there is a report 

Regional Centre of National Institute of 

Hydrology (NIH) (Ministry of Jal Shakti, RD 

& GR, Govt. of India) about the 

hydrogeological studies (for 4 seasons 

starting from monsoon 2019) in and around 

the Redi Iron Ore Mine.  

The NIH institute submitted the interim 

report of the above studies. The level and 

quality of ground water at 26 locations had 

been studied during monsoon and post-

monsoon of 2019.  As per the interim report 

dated 7.2.2020 of NIH:  
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 The present observation took during the 

Season Monsoon and Post monsoon 

2019 did not show any significant 

change in water levels. 

 The study indicated that there is no sea 

water intrusion as observed through 

water quality parameters. 

 From the preliminary investigation, it is 

found that there is no direct impact on 

water levels and groundwater quality 

due to mining. 

 The estimation of seawater intrusion 

using the Ghyben Herzberg formula 

indicated that there is no intrusion of 

seawater in the study area up to 400m 

to 500m. 

 From conceptual modelling, it is 

understood that there is no threat of 

contamination under defined 

hydrological conditions. 

 Copy of the conclusion of the said 

interim report dated 7.2.2020 of the NIH 

of Ministry of Jal Shakti, RD & GR, Govt. 

of India is enclosed as Annexure-6 
 

Committee also noted that ground water 

and surface water are being monitored at 

6 and 4 locations respectively through 

MoEF&CC recognized laboratory by the 

Respondent No. 6 company.  Copy of the 

latest report is attached as Annexure-7 
 

MPCB also monitors pit water discharge 

and water samples of adjacent wells. Copy 

of the tabulated analysis results is 

attached as Annexure-8 

 

It was noted that the pH of the well water 

is low. Mining representative informed that 

study is being carried out by the National 

Institute of Hydrology, (NIH). Letter 

justifying the reduction of pH given by NIH 

is attached as Annexure-9. 
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 The applicant further alleged that 

drinking water is not potable, as 

evidenced from report dated 

18.7.2018 of District public Health 

Laboratory and letter dated 

10.6.2019 by the village 

panchayat, Redi.  

 

Committee during the site inspection 

observed that there is a Water Treatment 

plant near to old Mine Pit (Block II). It is 

informed that accumulated water from the 

mining pits is treated in the WTP and after 

treatment, it is supplied to villagers for 

drinking purposes. 
 

After the treatment, the treated water is 

pumped to the overhead tank belongs to 

Gram Panchayat. Gram Panchayat 

supplies the water to the village for 

drinking. During the inspection, it was 

observed that the treated water is being 

analyzed on daily basis by the WTP, and 

records are maintained. 
 

In addition to this water treatment plant 

also get analyze the treated water sample 

once in a month through Public Health 

Laboratory, Oras, Sindhdurg, Govt. of 

Maharashtra. The reports mention that the 

water is POTABLE (Biological and 

Chemical parameters). A sample copy of 

the latest report is attached as   

Annexure-10. 
 

Committee noted that the MPCB has 

collected the sample on 15.9.2020 from 

the Water Treatment Plant (WTP) of M/s 

Gogte Minerals at Village Redi. Report of 

the MPCB dated 17.9.2020 is attached as 

Annexure-11. 

 

Committee during the site inspection 

collected three water samples for 

portability test. 1. Shri Devi Mauli Water 

Treatment Plant (WTP) installed by M/s 

Gogte Minerals at village Redi for supply 

of drinking water to the villagers.  2. Tap 

water at a house of Redi village supplied 

by Water treatment plant. 3. Open well 

water of Shri. Mangesh Kamat, Village 
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Kanyal, Redi situated in Survey No.33. 

The said samples submitted to the Public 

Health Laboratory, Oras, Sindhdurg, Govt. 

of Maharashtra on 22/10/2020 for 

portability test. The result of these 

samples are received on 18/11/2020 and 

the same states that all the three samples 

of water are potable. Copy of the report 

obtained form the Public Health 

Laboratory is attached as Annexure-12. 

 

 The applicant has alleged that 

MoEF&CC monitored the mines 

operated by the Respondent No. 

as on 24..9.2009 and the 

monitoring report of the MoEF 

stated that Ground water quality 

not submitted to Central Ground 

water Board,  

 

Committee noted that the present 

application is about the mining area of 

94.706 Ha for which EC was granted in the 

year 2010 of the Ms Gogte Minerals. 

MoEF&CC, New Delhi monitoring report of 

24.9.2009 pertains to another mining block 

no. 2 located outside the above said 

mining lease area of 94.706 Ha. Final Mine 

Closure Plan for block 2 was approved by 

the Indian Bureau of Mines and has been 

implemented. This pit acts as a water 

reservoir as approved in the Final Mine 

Closure Plan. The water treatment plant is 

installed adjacent to this water reservoir. 

This Pit is rehabilitated with dense 

plantation.  

 

4 Specific condition no .xii) of the EC: 

“Measures for prevention and control of soil erosion and management of silt shall 

be undertaken. Protection of dumps against erosion shall be carried out with geo 

textile matting or other suitable material and thick plantations of native trees and 

shrubs shall be carried out at the dump slopes. Dumps shall be protected by 

retaining walls” 

 

 Allegation of the Applicant Committee Observations 

a. Applicant has alleged that, to 

check wash-off from dump at Pit 

No. 235, retention wall, garland 

drain, embankment etc. as 

approved along the periphery of 

Committee during the site inspection 

observed that passive dumps over an area 

of 5.10 ha. has been stabilized with 

geotextile matting. Plantation of 84046 no. 

saplings have been carried over the passive 

990



the dump has not been 

constructed. 

dumps. Retaining walls have been provided 

at the toe of the active dumps. Currently, 

mining operation at pit no. 203 is 

temporarily stopped due to rains for which 

garland drains have been provided. 
 

Respondent no.6 has informed that the 

retaining wall and garland drain was 

constructed and the same was reported to 

the Indian Bureau of Mines. The same has 

been verified by the committee. Copy of the 

reply sent to IBM dated 13-07-2018 is 

attached as Annexure-13. 

 

5. Specific condition no. xiv) of the EC:   

“Land-use pattern of the nearby villages shall be studied, including 

identification of common property resources available for conversion into 

productive land. Action plan for abatement and compensation for damage to 

agricultural land/common property land (if any) in the nearby villages, due to 

mining activity shall be submitted to the Regional office of the Ministry within 

six months before start of mining. Annual status of implementation of the 

plan and expenditure” thereon shall be reported to the Regional Office of the 

Ministry. 

 Allegation of the Applicant Committee Observations 

 The applicant has alleged 

violation of the above condition. 

Committee noted that the PP submitted the 

Action Plan for abatement and 

compensation for damage to agriculture 

land/common property land due to mining 

activity to the Ministry prepared vide letter 

dated 15.06.2011.  A copy is attached as 

Annexure-14. 
 

6 Specific condition no. x) of EC: 

“Trenches/garland drains shall be constructed at foot of dumps and coco filters 

installed at regular intervals to arrest silt from being carried to water bodies. 

Adequate number of Check Dams and Gully Plugs shall be constructed across 

seasonal/perennial nallahs (if any) flowing through the mining lease area and 

de-silting at regular intervals shall be carried out” 
 

 Allegation of the Applicant Committee Observations 

a. The applicant has alleged the 

violation of the above condition  

 

The committee observed that Garland drain 

has been provided at the toe of the dumps. 

During the visit, the representative informed 

that the garland drain of 2660 meters, 3 
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numbers of check dams and coco filter have 

been provided and also informed that the 

desilting of garland drains is being carried 

out regularly. All the surface runoff from the 

dumps, catchment area within the mining 

lease area is diverted and collected at the 

pit under operation (Pit no, 203). 
 

7 Other Allegations 

 The applicant has alleged 

dumping of the mine wastes in the 

Arabain Sea and degradation of 

the coastal environment.  

 

The committee was informed that dumping 

of the mine waste was started in the year 

1974 along the coast and stopped before 

1990. Local villagers during the site 

inspection also informed that dumping was 

stopped in the year 1990. There is a village 

sarpanch letter supporting the same.  
 

At present, the said dump sites bear survey 

no. 15 & 58. These sites are stabilized with 

plantation.  Presently, old dump sites land 

belongs to the Forest Department of 

Government of Maharashtra. Committee 

during the site inspection observed the 

Board of the Forest Department mentioning 

that survey no. 15 (village Redi) and survey 

no. 58 (village Kanyal) belong to Forest 

Department, GoM.  There was no ongoing 

dumping observed on the said old dump 

sites, during the site visit. 
  

The committee observed that based on the 

coastal land use map, the MCZMA vide 

letter bearing no. CRZ 2009/ CR 73/ TC 3 

dated 6.1.2010 allowed the Redi Iron Ore 

Mine lease (Block 1) for 94.706 Ha at village 

Redi, Taluka Vengurla, District Sindhudurg, 

under CRZ Notification, 1991 for carrying 

out iron ore mining activities subject to the 

condition that: 

“The mining activities should not be carried 

out on CRZ affected area i.e. survey no. 32 

new ( 234 old)” 
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The Photographs Of Sign Boards About the Ownership And 

Possession of S.No. 15 and 58 Displayed by 

the Forest Department, Government of Maharashtra 
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investigations as a part of the 'sComprehensive Study on
Hydrogeological studies in and Around Redi Iron ore Mine
(Block-I) of M/S Gogte Minerals, Redi Village, Vengurla, Taluk,
Sindhudurg District, Maharashtra" and the results of the study
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CHAPTER V 

CONCLUSION 

 

1. From the preliminary investigation it is found that there is no direct impact on 

water levels and groundwater quality due to mining. 

2. The estimation of seawater intrusion using Ghyben Herzberg formula indicated 

that there is no intrusion of seawater in the study areaupto 400m to 500m. 

3. From the conceptual modelling, it is understood that there is no threat of 

contamination under defined hydrological conditions. 
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Date/Parameters
Well Water of 

Chandrakant Raut

pH 6.41

BOD 3 days 27ºC   2.8

COD  56.0

Suspended Solids   21.0

Oil & Grease BDL

Chloride 217.0

Sulphate 15.9

Total Dissolved Solids   
638.0

Dissolved oxygen 7.0

Iron BDL

TRC NIL

Mercury BDL

Lead BDL

Cadmium BDL

Chromium+6 BDL

Total Chromium BDL

Copper BDL

Zinc BDL

Nickel BDL

Cyanide BDL

Flouride BDL

Phospahte 1.23

Manganses NA

Nitrate 1.19

Date/Parameters
OPEN WELL 

BOMBADOCHIWADI

Open well of 

Ramkrushna 

Kanyalkar at 

Kanyalwadi, Redi 

OPEN WELL 

TIVREWADI

pH 7.8 7.8 7.6

BOD 3 DAYS 27oC 3 3 3

COD 8 8 8

SUSPENDED SOLIDS 10 11 10

TDS (mg/ltr) 374 104 155

IRON BDL BDL BDL

Anyalysis Results of Well Water samples by MPC Board
Date 03.06.2014

Date: 15-10-2019
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Date/Parameters

Open well at 

Bomdojichiwadi Redi 

Near ZP Primary School

Open well of 

Ramkrushna 

Kanyalkar at 

Kanyalwadi, Redi 

Open well at 

Tiwarewadi 

Redi near 

Datta Mandir 

Well water 

Hudawadi 

Redi 

pH 6.4 4.1 6.3 5.7

BOD 3 DAYS 27oC 2.4 2.4 2.4 2.4

COD 8 8 16 16

SUSPENDED SOLIDS 12 10 10 14

Chloride 135 68 83 195

sulphate NA NA NA NA

TDS (mg/ltr) 412 374 266 437

DISSOLVED OXYGEN 6.2 6.1 6 6

IRON 0.017 0.021 0.018 0.017

Conductivity 460 405 306 476

Date/Parameters
OPEN WELL 

BOMBADOCHIWADI

Open well of 

Ramkrushna 

Kanyalkar at 

Kanyalwadi, Redi 

OPEN WELL 

TIVREWADI

pH 7.5 6.8 7.2

BOD 3 DAYS 27oC 2.4 2.2 2

COD 12 8 12

SUSPENDED SOLIDS 10 9 11

OIL AND GREASE BDL BDL BDL

TDS (mg/ltr) 444 256 284

DISSOLVED OXYGEN 6 6.2 6.7

IRON BDL 0.41 BDL

ZINC BDL 0.016 0.002

Date/Parameters
OPEN WELL 

BOMBADOCHIWADI

Open well of 

Ramkrushna 

Kanyalkar at 

Kanyalwadi, Redi 

OPEN WELL 

TIVREWADI

Well water 

Hudawadi 

Redi 

pH 6.7 6.1 6.6 6.3

BOD 3 DAYS 27oC 3 3.2 4.6 4.2

COD 24 28 32 32

SUSPENDED SOLIDS 12 10 12 10

OIL AND GREASE BDL BDL BDL BDL

TDS (mg/ltr) 672 488 620 410

FREE AVAILABLE 

CHLORINE
NA NA NA NA

PHOSPHATE 0.06 0.04 0.12 0.09

ZINC BDL BDL BDL BDL

IRON 0.16 0.14 0.18 0.2

DISSOLVED OXYGEN 7 6.8 6.7 7.1

Date: 28-07-2020

Date : 19-12-2019

Date: 08-01-2020
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Date/Parameters
OPEN WELL 

BOMBADOCHIWADI

Open well of 

Ramkrushna 

Kanyalkar at 

Kanyalwadi, Redi 

OPEN WELL 

TIVREWADI

Well water 

Hudawadi 

Redi 

pH 6.2 5.4 6 5.3

BOD 3 DAYS 27oC 2.4 2.2 2.6 2

COD 32 16 16 20

SUSPENDED SOLIDS 12 10 10 12

OIL AND GREASE BDL BDL BDL BDL

Chloride 86 23 35.5 18

Sulphate 58 8.1 22 4.6

TDS (mg/ltr) 440 148 230 110

Iron 0.72 0.64 0.68 0.83

Fluoride 0.23 0.14 0.18 0.16

Conductivity 663 217 353 159

Date/Parameters
OPEN WELL 

BOMBADOCHIWADI

Open well of 

Ramkrushna 

Kanyalkar at 

Kanyalwadi, Redi 

OPEN WELL 

TIVREWADI

Well water 

Hudawadi 

Redi 

pH 5.7 6.3 5.4 6.4

BOD 3 DAYS 27oC 2.8 2.4 2.8 2.8

COD 20 16 16 20

SUSPENDED SOLIDS 10 8 8 10

OIL AND GREASE BDL BDL BDL BDL

Chloride 29 124 26 46

TDS (mg/ltr) 578 580 480 488

Phosphate 0.11 0.14 0.08 0.1

Zinc BDL BDL BDL BDL

Iron 0.039 0.048 0.054 0.044

Dissolved Oxygen 6.7 6.8 6.8 6.5

Date: 01.10.2020

Date: 15-09-2020 1011



Date/Parameters 13.07.2011 15.12.2011 11.01.2012 02.06.2012 25.10.2013 03.06.2014 16.12.2015 15.10.2019 19.12.2019 08.01.2020
pH 8.16 8.5 7.49 7.75 7.5 6.62 8.1 7.4 6.5 7.4

BOD 3 DAYS 27oC 8.5 22 6.5 8.2 3.6 2.6 26 4 2.4 3.0

COD 48 64 48 40 20 40 80 12 12 12.0

Suspended solids 22 16 23 18 26 18 15 10 11.0 10.0

Oil & Grease BDL NA NA NA BDL BDL BDL          -          -          - 

Chloride 15 25 580 400 192 354 192          -          -          - 

sulphate 6.19 22.44 5.3 17 18 13.18 16          -          -          - 

TDS (mg/ltr) 379 316 978 602 281 480 610 505 726 115.0

Iron          -          -          -          - 1.08 BDL          - BDL 0.01 BDL 

DO          -          -          -          -          - 7.4          -          -          -          - 

Mercury          -          -          -          -          - Nil          -          -          -          - 

Lead          -          -          -          -          - BDL          -          -          -          - 

Cadmium          -          -          -          -          - BDL          -          -          -          - 

Chromium+6          -          -          -          -          - BDL          -          -          -          - 

Total Chromium          -          -          -          -          - BDL          -          -          -          - 

Copper          -          -          -          -          - BDL          -          -          -          - 

Zinc          -          -          -          -          - BDL          -          -          -          - 

Nickel          -          -          -          -          - BDL          -          -          -          - 

Cyanide          -          -          -          -          - BDL          -          -          -          - 

Flouride          -          -          -          -          - BDL          -          -          -          - 

Phospahte          -          -          -          -          - 1.18          -          -          -          - 

Manganese          -          -          -          -          - BDL          -          -          -          - 

Nitrate          -          -          -          -          - 1.37          -          -          -          - 

Analysis Results of Pit Water samples by MPC Board
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G.Pz.P.,Pune-P/31-(500 Pads)-4-2015 

State / Regional / District / Public Health Laboratory SIndlkudurg 

E-mail-ID Phone No. O 7 AI.7 ************************* 

REPORT ON CHEMICAL EXAMINATION OF WATER FOR DRINKING PURPOSES 

Date of Collection 1 o25 Date of Receipt2210 2O Date of Examination22.10 20 
Onourd (All the Analytical Results are in mgLitre except pH, Turbidity) 

BIS Specification 
10500 2012 

(3) 
well wat 

wekevmangesh 

(2) (1) 
TEST PARAMETER reatedwu readeud 

wTP R. 
Vilia 

Sr. No. 
Normal Values 

Suppl to 
Rd usllags vfllkL. KAMAKan Desirable 

Limits 
Permissible 

Limits 

Physical Appearance Clec clea CIear 

2. Odour Agreeable Ae enu A9reebtel Aqreesi Agreeable 

Turbidity (as N.T.U.) 0-r 1.0 5.0 

7.8 7:16 6.5 to 8.5 No relaxation 7 72 4. pH Value 

Chlorides as CI) 56 0 600 26 D 250 1000 

6. Nitrates (as NO,) :/8C ol8254319 0 No relaxation 45 

7. Total Hardness (as CaCo) 30 _ 24 o 200 600 

8. Alkalinity (as CaCO,) 30 p 20 D 200 600 

9. 13 Total Dissolved Solids 136 O 57 8 500 2000 

Iron (as Fe) ND. ND 10. 0-3 D No relax ND. 
0 183 o143D o:l409 11. Fluoride (as F) .0 1.5 

12. Other Tests (if any) 

13. 

14. 

15. 

6. 

17. 

18. 

9. 

20. 

This report is restricted only for the Sample/s is Submitted to this Laboratory. 

This Sample/s is/ are not Collected by this Laboratory. 

IP.T.O. 
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REMARKS 

Sample No. (s) 422) 7L) js/are potable/ chemically fit for drinking purpose on the basis of analysed 
parameterS only. 

However, thi[/ these water source/s can be used for drinking purpose only after proper treatment, disinfection and 
ascertaining it's bacteriological quality frequently or regularly. 

B) Sample No. (s) Contains 

Chief-Badtetiotogist District Pubiic Health Laboratory 
Sindhudurg 

However, if there is no any other alternate source available nearby then this/ these water Source/s can be used for 
drinking purpose only after proper treatment, disinfection and ascertaining it's bacteriological quality frequently or 
regularly. 

C) Sample No. (s) . Contains-

Hence, this / these water Source/s is are chemically non-potable/ unfit for drinking purpose on the basis of analysed 

parameters only. 

ST9R, a4Ta- 2O\3/2: 

RT 8 NOV 2820 
HEALTH SERVICES 

Date 

Forwarded With Compliments To :avimoog AnolhaleReaion Ofice 

Maduarashta Poilutam (mtyol nare Kolhapur Dit: kolhagur 

With reference to lelier No.. 
Dated |o20 

Fees Rs.: 1 80o/ 5066704, 
Receipt No. and Date 
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